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2*‘, ,~-“F”~ OFFICE or= THE PRINCIPAL DISTRICT & sassTIS HAZARI COURTS : DEL:§|>Ns JUDGE (west)

ORDER

ln partial modification lo this office earlier O d N ,6 - -
PcweriGaz.!PDJ WestI2026 dated 23042026 In exerciser E; O 27/211? 31142/BE“

' - - powers vese in le
undersl ned. th f ll " _9 . 8 0 owing Additional Sessions Judges are hereby authorized under Section
8(8) of Bhamya Nagm‘ Suraksha Sanhilfl. 2023 to dispose of baillurgent applications pertaining
t th P i‘ St ‘ " - - . . .° ‘E 0 life Bllonsilnvestlgattng Agencies of the West Police District of Delhi as mentioned
against theur names. with immediate effect, till forther orders :-

Judmial officers &|"V°5u9ating Agencies ‘ Sessions Judge ‘ Sessions Judge‘ .

S.N N s» Wo arne of the Name of the Police Station lLlnl< "A"Addit|onalll.ink "B"Aclditional

\K|1lla|a. 'filak Nagar. Raja
1 .ASJ-U9 SIEIIOD. APp|iC3liOl'IS In AS], 2 FTC ,0-I

Sending cases of PS Wkasi O ( )
ur _

M$- Piilia Mahefldfa. Game" M°"° Ra"""aY P°"°° Sh. Vineet Kurnar, Ms. Pocla Talwar, ASJ

l .Ranjeet Nagar, Paschim \f|har
‘p 2 £|;eetKumar. Mianwaii Naga;)_ Crime; Ms. Pooja Taiwan ASJ‘ S . aj' g
l Branch, Applications in (FTCH31 (3G'RCi'92

Pending cases of PS
' ' - i1_Janakpuri _ _ _

West (earlier known as
h R |nderSin i1 ASJ

‘M5 P°°ia Taiwan Mundka. Ra]ouriGardan,Moti - -
— 2 ASJ-03

3 - ‘Sh Rajinder Singh. Sh Rajlnder Kumar
A3-1 (FTCH31 Nagar. Janakpuri Metro A5-1 (53 RC)'° i

' ' 7 ' 0 0 hr in Sh Rajinder Kumar 5"" Saw" S'"94 J ' _ _ Cb r o e _‘ASJ [SC RC) O2 Y 7 ‘lA$J if r (NDPSL i if
Sh Rajlnder Singh. P no Station . 03 _ Lamba.spL Judge

Sh. Rajlnder Kumar. . . . .5 AsJ_°3 A V N|haIVihar, Kurt: Nagar 3Pi-Jlldtlc ASJ (F-l-CW2F sh‘ saw" Slug“ Ms Saurnya Chauhan,
i

36 "a'""""' SP1‘ J“°'ge C:iFofWestPollce District ASHFTC)-02 \ASJ(SC-RC)-01
_—* sh. SatvirSingh p bi Bagh. EOW_ cAw Ms. Saumya Chauhan, ‘Sh. Vishal Pahuja,

Asa (FFC)-02 i N593’ i _ _

l LWPPS) J \ -__ 1__ ,_ , _
Ms. Saumya . Sh V h -Ranhola, NIA matters. Ham - '5 9|PahUla- Sh.Deepai< Kumarll7 °“a""""= ASJ (86-R01-01 ASJiFTSC)(RC)-01

7 f Nanglol. Paschim Whar East
Sh. Vishal Pahuja, - .8 _ Vihar). Patel Nagar. ASJ FT _ _
ASJ (Sc RC)-01 Applications In Pending cases‘ t SCXRC) 01 AS‘, 09

‘ of PS Ultam Nagar _ 7

(earlier known as Paschlm Sh Deepak Kumar_||. Ms Pflya Mahendra

i Sh.D k Kumar I, . -
‘ 9 ASJ(l?'?g%:)(Rc).01 \Anand7Partaat, Maya Pun VASJ09 7 02

i l _7 , _
-I Ms Priya Mahendra, Sh. \fineet Kumar ASJ ‘

Note :-in ca-sefany of the Judicial 0fficer(s) is/are unavailable due to leave / training I
' ' h ii hear and dispose of the bait applications of thetransfer; the link Judicial Officer s a

said Judicial Officer alongwith the work already assigned to him/her.
Clarification :-

The designated Courts shall consider all ball matters concerning the jurisdiction
I ball h b enst d with them as above, lnciudlng hearing on all applications wherein any Inter m as eVB E

in operation, application for cancellation of hail andior any other matter connected thereto.

(on. l-JAY KUMAR DAHIYA)
PRINCIPAL DISTRICT at SESSIONS JUDGE

WEST DISTRICT, TIS HAZAHI COURTS, DELHI
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.s'y Centre, Tis Hazari Courts, Delhi.
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3 cop ifonhlarded to:

-...

7:; 1. The Registrar General, Hon‘ble High Court of Delhi New Delhi

H

, . The Principal District & Sessions Judge (HQ). TIS PIQZHFI C0u\'l:="- Delhi-2
tr -, .5 3. The Officers concerned.
1:"-" 3‘ 4
P‘ o

i , Branch lncharge, Administration Branch, Filing Section (West), Facilitation

5. Branch lncharge, Judicial Branch, Central District, Tis Hazari Courts, Delhi.
6
7. The Public Prosecutor, Tis Hazari Courts, Delhi.
8. The Reader to the undersigned.

g . The Director, Directorate of Prosecution, Government of NCT of Delhi.

9. The In-charge, Lock-up, TIS Hazari Courts, Delhi.
10.The PS to the undersigned.
11.The Secretary, Bar Association, Tis Hazari, Patiala House, Karkardooma. Rohlm.

Dwarka & Saket Courts, DelhilNew Delhi.
12. For uploading on LAYERS.
'l3.For uploading on centralized website through LAYERS.

PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI*~P
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